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Mr. Députy-Speaker: All right; I
will put the whole of the amendment
No, 67.

Shri S. M. Banerjee: Please read it.

Mr. Deputy-Speaker: It says:

Pages 12 and 13,—

for lines 41 to 43 and 1 to 8
respectively, Substitule—

“Disquali- 9A. A person shall be
fication disqualifieg if and for so
for Gov- long as, there subsists a
crnment  contract entered into by
contracts, him in the course of his
etc. trade or business with the

appropriate Government
for the supply of goods to,
or for the execution of any
works undertaken by, that
Government.

Explanation —For - the
purposes of this section,
where 3 contract has been
fully performed by the
person by whom it has been
entered into with the ap-
propriate Government, the
contract shall be deemed
not to subsist by reason
only of thc fact that the
Government has pot per-
formed its part of tihre con-
tract either wholly or 1n
part.”. (67)

Shri Hari Vishnu Kamath:
opposing it?

Is he

Shri G. S. Pathak: I have said I am
accepting his wider amendment and
if that is carried, my amendment
becomeg superfluous.

Mr. Deputy-Speaker: There is no
conflict. Amendment 63 has already
been accepted by the House and it
cannot be withdrawn now. Now I am
putting amendment 67. The Explana-
tion is the same.

Shri Umanath: When the Punjab
Reorganisation Bill was passed, two
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amendments were accepted which
were supposed to be overlapping.
Then Mr. Nanda wanted suspension
of the rules on the next day and so
on. Tomorrow the same thing may
happen in this case also.

An hon, Member: Let us take it up
tomorrow,

Mr. Deputy-Speaker: All right. We
will take up this amendment to-
morrow.

16.04 hrs.

[MRr. SpEaKER in the Chair.]

. MOTION RE: STUDENT UNREST

AND TROUBLE IN RECENT
MONTHS

Shri Harish Chandra
(Jalore): Sir, I beg to move:

Mathur:

“That the student unrest and
trouble in recent months be taken
into consideration.”

At the very outset, I respectfully
beg to submit that I wish that this
discussion is not carried on party
lines. I forget for the moment that
I belong to any party. This student
problem has mnothing to do whatso-
ever with this or that party. I wish
there are no accusations and counter
accusations hurled at each other, if
the whole thing has got to be viewed
in a clear perspective and if we are
to do justice not only to ourselves
but to the younger generation.

I do not think it would be wise or

appropriate to dismiss this question
of student unrest as if it is a pre-
election stunt. It is not so. I do not

think it would also be appropriate to
say that it is a world phenomenon,
everywhere there is student unrest,
we are also having it, and the stu-
dents all the world over are such that
we need be complacent about it.
Situations in different countries are
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entirely different and the causes of
student unrest or student trouble
cannot be identical. What happens

in this country is entirely different
from what the conditions are obtain-
ing in USA, Indonesia or China. So
to say that all the students all over
the world are in a turmoil is also
wrong.

Let us first take note of the factual
position as it is before us so that we
can arrive at some correct conclusions.
To think that there is student unrest
all over the country is also wrong.
M1ny States, as a matter of fact, have
not the least of these agitations, Even
during the last three or four years
there has been no trouble, no turmoil.
Therefore, to say that it is a country-
wide problem is also not correct.

Here I will venture to give you cer-
tain facts. In the last three or four
vears there has been a sort of unrest
in certain sections and in certain
parts. It is mostly, let us remember,
confined to one or two States, in parti-
cular, Bihar and Uttar Pradesh. It
came up on certain political issues
that arose. In Madras when the
language question was there there
was turmoil and there were about 72
incidents and then that subsided. We
have mnever seen student trouble in
Madras since then. As I said, I have
tried to collect some figures. I find
that in 1963 there were about 28 such
incidents. In 1964 there were about
100 incidents, In 1965 it was 240 and
in 1966 it is 202 even by now and it
may be now a little more.

1 wish hon. Members to make a
clear note of another very important
fact. If you make an analysis of the
causes which led to the student
trouble you will find that in 1963 out
of the 28 incidents that we had there
were only six which were related to
academic grievances which related to
students’ own problems. In 1964, out
of the 100 incidents there were only
13 cases where the trouble was relat-
ed to academic issues where the stu-
dents were directly concerned. In

5100
turbances (M)

1965, out of 240 cases only in 29 cases

they related to academic problems

and in 1966 only 50 cases related to

academic issues out of 202,

Shri Umanath (Pudukkottai): Is it
any authoritative source from which
the hon. Member is quoting?

Shri Harish Chandra Mathur: I
have collected these figures from
sources which are open to all Mem-
bers of Parliament. I venture to sub-
mit that I have never tried to give
facts and figures which cannot be
depended upon. I hope my hon.
friend can depend upon these figures.

Again, there has been a considerable
amount of firing. In 1963 there was
only one incident, in 1964 there were
13 incidents, in 1965, 41 instances and
in 1966 even by mow it is about 40.

There has been a deterioration of
the situation. Again, it is quite
obvious that the difficulties and dis-
turbances have been not only related
to students’ problems but much more
to many other problems—maybe,
social problems, politica] problems
and other problems. This is the state
of affairs.

Now, I would like . to take hon.
Members back to 1955 when, as a
Member of Rajya Sabha, I raised this
very question. I moved a motion on
the question of the student problem
and there was a discussion. It was
in December 1955 in the Rajya Sabha.
I have got a little record of it. Mr.
Speaker, you would be interested to
know that all the discussions which
have taken place—whether it is the
Vice-Chancellors' meeting or whether
it is the politicians, whether it is the
other House, whether it is the Gov-
ernment—the same causes and the
same analysis has been given, namely,
the student-teacher ratio, this and
that, which we are possibly going to
repeat here. Exactly the same thing
has been said. Therefore do I take
it that since 1955 we have made no
advance whatsoever?



§101 - Student unrest

(Shri Harish Chandra Mathur)

My hon. friend, Dr. Singhvi, tried
to collect some information about this
and he has passed on this book to us.
He asked me to write a little note
on this; so, on page 48 of this book T
said:—

"It may be of some interest to
know that about 11 years back—
in 1955—there was a wave of un-
rest in the student community:
there was firing in Gwalior and
other places. I moved a motion
in Rajya Sabha in Deccember 1955
which was discussed at length, It
is really amusing that the critical
analysls which has now been
made and conclusions which arc
now drawn are exactly the same
that we had drawn 11 years
back. Are we where we were 11
vears ago?”

—

said, “No".

Shri J. B. Kripalani
Worse.

(Amroha):

Shri  Harish Chandra Mathur:

“There has been a considerable
deterioration: respect for the
authority inside the University
campus and outside is at its lowest
ebb; frustration among students is
deeper and tHeir living conditions
are worse.”

This is the change which has taken
place.

Shri J. B. Kripalani:
change in the analysis.

But no ex-

Shri Harish Chandra Mathur: No
change in the analysis.

At that time Maulana Azad
happened to be the Minister of Edu-
cation and I said with very great
respect:—

“It hurts me to . say anything
which will hurt the feclings of
the venerable Minister for Educa-
tion. We cannot be ungreateful.
We know that he had vendered
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great service to the country. But
Sir, we cannot permit ourselves
to be carried away by these
sentiments. We would never
grudge him any position of honour
in this country; but it is our
definite feeling that if the present
arrangements iy the Ministry of
Education are to continue, this
country will have a sad future.
We want, as a matter of fact, a
dynamic personality like that of
Subhash Bose, to guide and to
take forward the youth of this
country at this most crucial
moment. It is only then, Mr.
Deputy Chairman”. ...

1 swd there—

“that we will not have to listen
to such speeches, that we will not
e told that a reference has been
made to the various universities.
then we will not be told that it
is the responsibility of the States
that the universitics are autono-
mous bodies. The universities
will remain autonomous and the
States will also remain autono-
mous States, but they will be
made to function.”

I say exactly the same  thing.
Mr. Speaker, today. If we are to
look after this problem properly, the
first thing is that we have got to re-
organise our Ministry of Education at
the Centre. You must have in the
Ministry of Education certain imagi-
native people, who have a rapport
with the youth of the country. We
give the same importance to the Edu-
cation  Ministries in the various
States.

Shri J. B. Kripalani: In other places
we can have unimaginative people!

Shri Harish Chandra  Mathar:
Acharyaji's question is very perti-
nent, but if we have only half u
dozen imaginative persons like him,
what can we do? I will give the
utmost importance to education and
agriculture in the present context of
all this trouble.
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I would not go into the various
causes. I can say with confidence that
the students community as a whole,
by and large, is sound to the core
even now, even today—I would not
quarrel with them—in spite of the
disturbances which have taken place.
The disturbances were not planned
by the studenjs. =~ There are anti-
social elements which have cxploited
them and the students ~being an
inflammable material, fell in line. Let
us understand this. This has been, as
a matter of fact, discussed quite at
length and there is not the least doubt
about it that the whole blame cannot
be fastened on the students com-
munity as such. Students have certain
responsibilities  and certain  distor-
tions have taken place which I will
enumerate #nd give my own sugges-
tions in the matter. But there are
anti-social  clements  which  take
advantage of it and there is no
denying the fact, whether this party
or that party, the parties arc exploit-
ing the situstion.

=Y faqlx s (mifaardy) o ey
oY 7 o gw v i By gfemegw w1 faan
rafaa G2y wimw 7 wfzd w1g AT
e & faq 4y g1 war § afwa oa awa
afdr A F i gw oA & gfeares
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3R & 7ff g 1 Afes e w
7 OAEA 1T § AY 3AF weRT aga
I AW IT AT F 99 13 & WIT A
I A1 mofriza g §, a8 saw
THEAT wAI I5T §, TAHH W
T FE 2T AT
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Shri Harish Chandra Mathur: Then,
I come to this question. We must
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Vice-Chancellor and we must have a
really competent Vice-Chancellor who
will command respect. Most of the
difficulties have arisen becausc we
have eroded the authority and the
responsibility of the Vice-Chancellor.
Now, in the Banaras Hindu Uni-
versity, you have got a Vice-Chancel-
lor who commands respect and todgy
I hear very heartening reports from
that University where there used
to be such a great trouble. You will
sce that the greatest trouble hag arisen
only in those places where the autho-
rity of the Government on the one
hand and the authority of the Vice-
Chancellor on the other is not respect-
ed and the confldence is not comman-
ded by them.

Now, the quehstion is, how do you
see that the Vice-Chancellors are
persons who are appointed exclu-
sively on merits and who will not
permil any sort of factions or groups
amongst the teachers themselves, One
of the portent causes in every Uni-
versity is that you have groups or
factions amongst teachers themselves.
Bfore you blamc students, there are
teachers who are divided in groups
or in factions, involved in politics,
some with one party and some others
with another. party. Therefore, I
suggest that a small national panel of
persons who command the national
respect should be formed for appoint-
ment of Vice-Chancellors, Let that
panel be maintained either by the
Central Ministry of Education here or
by the University Grants Commission
and the appointment should be made
out of that panel only. There should
be no manoeuvring, this or that. That
pane] should be formed.

Shri J. B. Kripalani: By whom?”

Shri Harish Chandra Mathur: Let
the University Grants Commission do
it. Let Acharya Kripalani and three
or four other persons like him «it
down and select a panel. There are
various methods which could be
found. But there should he no ex-
traneous considerations for ; parti-
culor Viee-Chancellor heing appointed
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for a particular University in a parti-
cular State. I would submit that, as
far as possible, a particular Vice-
Chancellor in a particular State may
better be a person from outside the
State or may be a person who is not
from a State to which the Governor
himself belongs. There afe various
methods which could be found so
that this ‘could be done.

I have never been able to appreciate
what has been suggested in the com-
munication from the Centre that they
should form a central authority here
for looking into the grievances of the
students. I think, this is absolutely
foolish and fantastic. There is nothing
more wrong about it, We must restore
the authority to the Vice-Chancellors.
Wherever there is trouble, the Vice-
Chancellor and one of the Deans
should be able to look after the whole
trouble. It is no use just making an
all-India  affair. Another most un-
fortunate thing is that whenever there
is a trouble, an ad hoc body is formed
That ad hoc body continues without
any authority or they become leaders
in a sense and they are being given a
recognition. If you do not recognise
any of these ad hoc bodies which are
formed and if you have only to have
the Vice Chancellor’s authority res-
tored, then what should be done?
What should be done in a particular
University or in a particular college?
Well, the students should be taken into
confidence. In every University you
will always be able to get, from the
teaching staff, one or two Deans who
command the respect of the students.
Let them be responsible for the wel-
fare of the students. Let there be
certain bodies formed who will look
after the grievances of the students.
Then, these grievances should be
quickly remedied. There is no reason
why there should be any delay. But
this should be an internal authority.
you should not have any external
authority; otherwise, that will further
tell upon the responsibility of the
Vice-Chancellor and the Vice-Chancel-
lor will have to look to somebody else.
The grievances are being sorted out
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by Mr. Nanda or the Education Minis-
ter; that would be just be a wrong
thing to do. There should not be any
outside authority. It must be done by
an internal authority, within the
campus. The trouble varies from
place to place, but this is common.

I would further submit that for
quite some time the effectiveness of
Academic Councils and Syndicates has
again gone down the drain. Their
prestige must be restored. ‘They must
be given the importance which is due
to them. We must now have a sort
of a Model University enactment
which will restore to them that posi-
tion and that place.

Then I would submit that there are
professional students and most of the
trouble in the Universities can be
traced to them. Out of 100 students,
95 or 99 students are all right, but
there are certain professional students
who go on hanging about taking this
course and that course. What do we
do with them? We cannot deny them
education; they have passed M.A. and
other post-graduate courses. Some
of them are even in the payment of
political parties. I think nobody who
is above the age of 25 should be
considered as a regular student and
should be eligible to any of the
unions; he should only be an asso-
ciated student.

An hon. Member:
graduate students?

How about post-

Shri Harish Chandra Mathur: You
do the post-graduation by 22 or 23
years of age.

An hon. Member: Research?

Shri Harish Chandra Mathur: Re-
search is different. I would not mind
a research student at all. They will
never botHer. You can always know
those students who just hang about
only to becomz the student leaders
and we can certainly have certain
very healthy rules by which they
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could be eliminated. If you can do
that, then half the trouble will be
over. They should not be eligible for
-any place in the union. Of course,
nobody outside the University, nobody
from the political party, should be
there on any of the unions represent-
ing the students. The students them-
selves should be able to look after
their affairs and we must see to that.

If we take good care of all these
things in the Universities, I think
there would be very few cases where
the question of law and order would
‘arise. But if, after looking after their
grievances properly, it is a question
of law and order outside the campus
of the University, 1 have absolutely
no doubt in my mind that it should
‘be dealt with firmly. It should be
made absolutely clear to every one
in this country that agitations would
not pay. Today one of our greatest
maladies has been that people feel
that they can be heard only through
agitations, through destruction of
public property and by taking out
demonstrations. If their grievances
are readily heard, if there is a
mechanism in the campus itself and
it quickly listens to them and in spite
of all these, if there are extraneous
forces working and there is a law and
order problem, then they should be
dealt with firmly. Rule of law is the
essence of democracy; it is the base of
democracy; if there is no rule of law,
then there is no -democracy. This
should be clearly undersfood and we
should make it felt everywhere that
rule of law, the democracy, is going
to stay in this country and nothing
which runs contrary to the rule of
law and to democratic values will be
tolerated at any cost, whether it is
the student community or anybody
else. Student or no student, the rule
of law ghould apply to all. 'The
students are just like any others in
this respect. They cannot be treated
differently and there cannot be two
different standards. The students are
just our sons; they are our brothers;
they are our yonger brothers; they are
our children and they deserve all
understanding and they deserve all
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affection. We must give them under-
standing and we must give them
affection we must sit with them and
we must listen to their grievances and
we must provide for some kind of
mechanism for the redress of their
grievances. But at the same time we
must also teach our own young boys,
our own sisters, our own daughters
and our own sons that they cannot
take the law into their hands and
they cannot jeopardise the law and
order situation in this cduntry under
any circumstances.

Quite a few years back, I also felt
that we must bring the teacher, the
parent and the student togeher. We
had cerain ideas. Qur great President
was then the Chairman of Rajya Sa-
bha and I had requested him and I had
taken him to Jodhpur where we had
organised 3 great movement called
Balodaya; that Balodaya movement
had its roots in the bringing together
of the teacher, the parent and the
student. I am afraid that we have
completely neglected the parent. We
have also neglected the teacher today.
It is unfortunate that we have not
given due place to the teacher. When
we are considering these problems we
have never consulted the teacher to
find out what his difficulties are and
why he is not able to control the whole
thing. We know that the number of
students has grown in proportion and
some of the difficulties are inherent in
that vast expansion which has taken
place. Even then, I would say that
if we take the teacher and the parent
into confidence and if we have a better
rapport and a better understanding
and a better contact, then all this
trouble will be stopped.

‘Then, I would submit that we must
have a regular programme which will
give a sense of purpose and participa-
tion to our students, which will give
them a sense of pride in their owf
almo mater. They must feel proud
of their institution and they .must
feel ‘This ig my institution’. How can
that be achieved” Unless and until
they have a sense of participation, and
the vice-chancellor and the head of
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the institution or the university and
the others just have a big sense of
rapport with him, this is not possible.
It is not just a workshop which would
help. There could be programmes de-
vised and functions arranged which will
bring them together and which will
give them that sense of pride for their
alma mater. We must see that this
sense of pride for the alma mater is
inculcated among the students. If, for
instance, I feel that this is my house,
how can I go and break the glasspanes

of the windows in my house? I shall
never do it
As regards the students in the

Rajasthan University who indulged in
all this hooliganism, I must say this.
When the vice-chancellor had a talk
with them, when they sat together
and they tried to understand each
other, the whole atmosphere was
changed, and I am very happy to be
able to tell you and the House that
the students said ‘Well, we shall make
up from our own pocket money for
the loss which we have inflicted on
our institution’. That spirit could be
inculcated among the students,

That is why 1 have started my
speech by saying that the heart of
the students is sound to the core. We
have failed in many other ways, but
if we adopt all these ways and
methods we shall certainly succeed.

Another young man had come to me
from Ajmer. He had brought a jetter
from the Governor and he wanted to
invite the Prime Minister to Ajmer
to address students’ rally there, and
he said that so many thousands of
students would be collecting there. I
told him that he must give me some
earnest of his attitude in this matter.
There was a sort{ of movement going
on in Ajmer and there was some sort
of agitation going on there. ‘These
students attended that public meeting
in Ajmer and at that public mecting
they said that ‘We are not going to
associate ourselves with any kind of
agitation; we shall only be peaceful
and we shall try to serve’, and there
was a proper gatmosphere created.
That appeared in all the papers.
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I shall conclude by saying that
there isno need for us to get jittery
about it; there is no reason for us to
get panicky about it. The maladies
are known; the things are absolutely
manageable and we must give the
students not only a sense of pride
about their alma mater but we must
tell them ‘This is your country.
Please, consider what image you are
going to present of your great coun-
try’'n if we do so, I have not the least
doubt that they are no less patriotic
than anybody sitting here, and, there-
fore, their young hearts will respond
much better than the heart of any-
body who is sitting here,

I have not the least doubt that we
will be able to harness the students
to a more useful and more purposeful
life and to raise the image of the
country.

Mr. Speaker: Motion moved:

“That the student unrest and
trouble in recent months be taken
into consideration”.

The time fixed is 2 hours.
already spent half an hour.

We have

Shri Yashpal Singh (Kairana): It
may be extended.

Shri Priya &upta (Katihar): When
the call attention question was raised,
you assured us that you would call
us now.

Shri Prakash Vir Shastri (Bijnaur):
I beg to move:

That for the original motion, the
following be substituted, namely:—

‘“This House, having considered
the student unrest and trouble
in recent months, condemns the
action of the Government in res-
orting to police firings and lathi
charges on students in which many
students and other citizens lost
their lives”, (1)
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Shri Vishwa Nath Pandey (Salem-
pur): I beg to move:

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the student unrest and trouble
in recent months, is of opinion
that a high powered committee of
eminent scholars and vice-chancel-
lors be constituted to solve the
problem of the student unrest in
the country”. (2)

Mr. Speaker: Both the original
motion and the substitute motions are
before the House.

It is for the House to decide. The
list of names already sent to me—
besides them there will be some others
also—total 28 names up to now. They
would appreciate my difficulty, There-
fore, a time-limit shall have to be
fixed within which Members would

condense their remarks. May I sug-
gest ten minutes?
Some hon. Members: Yes.

Mr. Speaker: That is agreed.

Shri Bibhuti Mishra: It
extended in suitable cases,

may be

Shri Tulsidas Jadhav (Nanded): The
time for discussion should be extend-
ed.

Mr. Speaker:
sit longer today?

I agree. Shall we
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Shri Ranga.
The Minister eof Information and
Broadcasting (Shri Raj Bahadur):

I could not get your decision. Is it

going to be extended?
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Shri Sonavame (Pandharpur): There
will be difficulty about quorum. I
think five minutes to each Member
would be in order.

Some hon. Members:
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No, no.
Mr. Speaker: Nothing can be made
in five minutes.

Shri Raj Bahadur:
to finish today?

Do you propose

Mr, Speaker: I thought so if Mem-
bers are willing to sit longer.

Shrimati Renu Chakravartty (Bar-
rackpore): This is a very important
subject. Although I conside we are
hard-pressed for time, if we really
want to have a thought-provoking
discussion, ten minutes is not going
to suffice. If we are serious as we
should be—Parliament should be
serious about this—I suggest we might
continue till 6 today and then conti-
nue again at 4 tomorrow.

Some hon. Members: A very good

suggestion,
Mr. Speaker: Is it acceptable?

Some hon. Members: Yes.

Shri Raj Bahadur: Then I have
no objection.
Mr. Speaker: We will continue

upto 6 P.M. and then again take it up
tomorrow at 4 P.M. to continue upto_
6 P.M.

Shri Sonavane: Then tomorrow’s

business will be disturbed.

Shri Ranga (Chittoor): I am glad
that my hon. friend, Mr. Mathur has
spoken about this very important
matter in a cool and co-operative
manner. 1 would like to say that I
agree with most of the things he has
said in regard to the need for improv-
ing the relationship between the aca-
demic circles on the one hand and
the Governments concerned on the
other. At the same time, let us not
forget one thing that the student un-
rest is only an extension or a part of
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the country. He has himself given
these statistics. It could be seen from
that that just as the misery of the
people has been growing, so also the
number of strikes has been increasing.
Every one knows that students are
very sensitive. They could not divert
themselves from what is happening
in their own homes and all round, in
their environments, in their cities
ang in their villages. They react to
the sufferings of the people, including
their own parents much more rapidly,
much more energetically and emotion-
ally than their own parents and no
wonder there has been all this unrest.
It is for the Government to turn the
searchlight upon themselves and their
own activitics and examine whether
really their three Plans have given
any satisfaction to the people. They
themselves would be the first, I am
sure, to say that they have not suc-
ceeded. But what is the barometer?
What is it that gives the country, the
emotional count of the degree of dis-
satisfaction prevailing among the
masses? Just as there is the gallup
poll and all these things for ascertain-
ing public opinion, even more accu-
rate is this barometer of the student
unrest, One can say that there has
not been that sense of satisfaction and
contentment and even of patience with
the Government about which it has
been boasting as its achievements.
Therefore, I do not think it is right
for.any one to say that there are some
political forces and political parties
and some unseen elements and un-
identifiable elements which are res-
ponsible for that. Just as there are
some anti-social forces in our society
who have nothing to do with polities,
so also some politicians would not be
politicians if they do not take advan-
tage of the atmosphere that is pre-
vailing and the discontent and dis-
satisfaction and disillusionment with
what the Government stands for and
what the Government has been able
1o do. Who would not realise that
they have been taking advantage of
this, taking charge of this section of
our society in order to further their
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projects? But I am not prepared to
condemn them, After all they would
not be political people if they do not
respond to the atmosphere of discon-
tent in the country and offer to pro-
vide solutions according to their
judgment. Tt is quite possible that
their judgment may be wrong. It is
also quite possible that the moment
they choose for exciting the students
and raising them to higher and higher
tempo of dissatisfaction is wrong. The
strikes also may go wrong. Yet it is
not they who are principally respon-
sible for this. We have got to realise
this,

Thirdly, my hon. friend Mr. Harish
Chandra Mathur made that suggestion
long ago and he repeated it today that
we should learn to respect the Vice-
Chancellors, and—he has not men-
tioned it but he must have had it in
his mind—principals of colleges. What
is it that has happened in many places
whenever there were disturbances?
Two instances come to mind—one at
Kaladi, where Adhi Sankaracharya
was born, in Kerala and another, by
the side of a railway station in Kerala
itself. There were disturbances. True.
Those students, after having played
their usual pranks, ran into the col-
lege campus for protection. That may
also be true as the police stated. But
is that any justification for the police
not to have waited even for five to
10 minutes, to have seen the princi-
palg concerned, explained things to
them, given them the opportunity of
talking to those students and there-
after get their permission to go in and
catch hold of those people whose
hands were bloodstained? But they
would not have that patience even;
they went into the colleges beat up
the professors, lecturers and 2ven the
principal also was manhandled in one
place. Such things have happened.

What is the repercuss’ion of that?
What is the reaction? Instead of the
trouble being confined to one college
or one area, it naturally spread, and
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it did spread. This is what is happen-
ing. Therefore, the next thing that
has got to be done is this: this was
referred to by Shri Mathur; it should
be taken up to a higher plane of dis-
cussion. What is it that the Govern-
ment has to do as soon as they find
that the police have found it neces-
sary to fire on people, on students and
others, resulting in casualties? It is
stated here in this collection of arti-
cles published by our hon, friend Dr.
Singhvi, on the student unrest,—one

after the other, these. writers have
asked for immediate enquiries. The
students have been asking for it, She

Prakash Vir Shastri has himself sug-
gested that in his amendment to this
motion, Op every occasion it has
happened. The moment firing takes

place, thereafter, the students as well

as the local public, ask for an enquiry,
and it has become usual with the
Government not to order an enquiry.
It is not so in Canada or England or
in any other countries. Immediately
thereafter they appoint an enquiry;
the moment the enquiry is ordered,
half the trouble is over; the students’
passion also would cool down; their
attention would be turned to the
preparation of the evidence and all
the rest of it, to be placed before the
judge. Unfortunately, for us, in our
country, our Government has not
developed that sense of response, the
responsive sense;, to the universal,
reasonable demand of the students for
an enquiry.

Thirdly, why should there be these
police excesses? It is always easy or
us, the public, to complain that the
police has exceeded its powers and
so on, They do have to fire some-
times. One cannot help that; when
they do fire, there is no guarantee
that there would not be excesses; but
excesses have taken place, but, whe-
ther excesses have taken place or not,
who is to judge? Are we to be con-
tent, are the students expected to be
content, with the statement made by
the Government from time to time
either at the State level or here, that
there have been no excesses at all?

and other dis-
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Establish that there /has been no ex-
cesses, by an impartial authorily. Once
you do it, next time, it would become
necessary for your local magistrates
as wel)l as your police to be extreme-
ly careful. Today they are not care-
ful.  First of all, the police are un-
willing 1o shoot. They are also human
beings. They have got their own
children, and therefore they do not
want t, shoot, But they become pro-
voked by all sorts of troubles. Then
they are just like other human be-
ings; they get excited and angry, and
they lose self-control, It is at this
stage that the police demand on the
local magistrate comes; there is a
demand for shooling and that man
is unable to restrain these police peo-
ple, and therefore, he gives the order,
and once the order is given, the mis-
¢hief starts. Therefore, there is bound
to be excess once shooting begins
in many cases not in all cases. But
it can be prevented if only the police
were to know that just as they find
it very painful to bear these brick-
bats, similarly, it would be very pain-
ful for them later on if they were
to exceed reasonable limits in using
force. So, this thing has got to be
borne in mind by the Government
here as well as others elsewhere.
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. Fourthly, are the Government be-
having properly? I myself saw some
things in the Osmania University.
There was the Vice-Chancellor who
was naturally popular, who was
supported by all the students and
by all the lecturers, and yet, a local
satrap of their party, in the Govern-
ment, wanted to get rid of him and
therefore he got a law passed in
order to upset the tenure of office and
no wonder the whole university wai
on fire. Who is at fault? It is easy
for them to say that politicians are
playing with it. Who is a politician
and who is not? Are we to under-
stand that once a man becomes a
minister, he is no longer a politician?
Many a Minister in many a State
have played the role of politicians,
agitators ang instigators. They have
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also to bear the brunt of this respon-
sibility.

The relationship between the par-
ents, students, teachers and Govern-
ment has been brought in. Just as it
has become necessary on the labour
front to have labour conciliation offi-
cers, so also in colleges and univer-
sities there should be a special machi-
nery where the parents, teachers and
students would be represented and
their good offices shoudd be sought to
remove as many grievances as possi-
‘ble.

The students are not unreasonable.
They are not out for trouble. They
are really keen on their studies. I
do not think they have begun to dis-,
respect their lecturers and professors
in the colleges and even high schools.
It is wrong for us to confine our con-
sideration of this matter only to uni-
versities. Even in high schools, you
have got it. We have got to deal with
the students and their unions. It is
no good complaining that the commu-
nists have got their unions, Congress
have got their unions and socialists
have got unions. My party has not
thought it fit to organise them on a
party basis, but I am not prepared.t.o
find fault with others if they organise
their own unions. These union lead-
ers must also be brought into the
conciliation machinery, and the stu-
dents as a whole, knit together or
working separately, should be given
an opportunity of expressing their
views and feelings in regard to the
‘various problems affecting them.
They must have a feeling that there
ig no discrimination in the way the
Government is being carried on. What
is happening now is, at the teachers’
level in regard to obtaining marks,
there is so much of mischief. In
having examinations, there is discri-
mination. In admissions there is dis-
crimination on the basis of caste and
community. What is worse, there is
indiv’ lual discrimination being in-
dulged in not only by the educational
authorities, but also by the political
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occasions in Andhra hundreds of writ
petitions had to be filed in the High
Court to ensure that there would be
no discrimination, When a judgment
is given, it is not honoured in regard
to its general application. It bene-
fits that particular boy alone and the
others have to go on suffering from
discrimination, No wonder it sows
the seed of dissatisfaction, unhappi-
ness and loss of faith in the govern-
ing circles,

In conclusion, I would say that just
ag it is necessary for all the political
parties to behave well towards our
people and keep faith with them and
act up to.our professions, much more
is the need for those who bear the
burden of Govermment and pass as
ministers. President, Governors,
speakers and so on, people who occupy
those places of honour and responsi-
bility, to keep faith with the people
and keep faith with themselves, to
act ag they say they would act and
to say only those things which they
feel sure they would be able to im-
plement. Otherwise, the students lose
faith in the national leadership and
once they lose faith in national lead-
ership, you cannot expect them not
to create unrest and trouble,

Shrimati Renu Chakravartty: Mr.
Speaker, Sir, I am very grateful to
Shri Harish Chandra Mathur for hav-
ing raised this discussion just at this
juncture, We are discussing it in
Delhi where we have seen the shock-
ing spectacle of truck-loads of armed
battalions of soldiers with steel hel-
mets and riflea going up and down
the streets not only outside this Par-
liament but in the campus of the uni-
versity itgelf. Even today if you go
to the Ridge you will find trucks with
soldiers camouflaged and it looks as
if we are fighting the Chinese in a
much more spectacular way than what
we did at Sela Pass. Whom are we
fighting now? We are fighting our
own children,
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Shri Harish Chandra Mathur: Not

even children, our own shadows.

Shrimati Renu Chakravatty: Those
children never came, They were not
able to come. They could not come
and present their grievances to us be-

cause of the go-hatiya movement
which turned violent.
Shri Raj Bahadur: Go-raksha

movement,

Shrimati Renu Chakravartty: Go-
hatiya banning movement—my Hindi
is not so good. Sir, it isythis attitude
of punitive approach, as we call it,
this attitude of calling the Inspector-
Generals to a conference in order to
solve this problem of students, that
has brought us to this pass.

‘What has really been at the bottom
of the whole matter. We are always
saying that it is because politics has
entered into the campug that the entire
atmosphere has been vitiated, 1 am
glad my hon. friend, Shri Bibhuti
Mishra pointed out that it was the
national movement which gave its
call to the youth to join politics. But
that call was for what, to fight for
what ideals? Students certainly will
participate in politics, they will pro-
test against every injustice that is
done, primarily injustice to themselves.
“That is my outlook.

What is the position today with re-
gard to the whole of society? Pro-
fessor Ranga has rightly pointed out
that the students are affected by what
is happening.

Shri Harish Chandra Mathur: Russia
and America are coming together.

Shrimati Renu Chakravartty: I
have been a professor myself for ten
years, Naturally, we shall be one in
academic matters I hope.

Shri Ranga: You appealed for a
non-partisan attitude.

Shri Harish Chandra Mathur: That
is why I welcome it.
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Shrimati Renu Chakravartty: Sir,

what happened with regard to the

student movement that started’ in

Bengal in February this year? It rose

out of economic causes, Because there

was no food, no kerosene for the stu-
dents to study, agitation started. This
wag at the bottom of the entire agita-
tion which flared up. The police used
bullets on those young children, This
is not an academic question in that
sense. We have been given statistics
showing that so many of the agitations
arise out of academic issues and so
many not. I say we cannot draw a
line. The agitation that arose in Feb-
ruary in Bengal was entirely due to
economic causes arising from the
wrong economic policies pursued by
this Government. If it can be called
a political question, then it is a poli-
tical question, ' We cannot say that
the students will not be affected by it.
But what was the solution? For weeks
on end students, children and parents
were agitating because there was no
food, the prices were going high, there
was no rice in the market, there was
no kerosene. Nobody listened. When
the students went and demonstrated,
they would not listen. When there
was a lathi-charge, firing and some
deaths of students and the entire place
went up in flames, then your Govern-
ment woke up. Therefore, who turns
an issue into a politica] issue. I say,

it is your Government.

What happens in regard to academic
questions, Have we given the students
any ideals” What are the text-books
that you prescribe. We still teach
them those rotten British text-books
in many many schools and colleges.
A.student has ideals, he is sensitive, he
is romantic. Have we given them that
romance in life?

What is it that they see around us?
What is it that they study in the text-

books? What are the academic
standards that we lay? I rightly
appreciate the point that Professor

Ranga hus made. What is the stan-
dard of examinations? Is there no
favouritism? We know it to our cost.
What is the way in which the teachers

.,
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are chosen? How are promotions
-given?  What is the situation even
with_regard to the way you run your
school boards? What is this school
board except a stepping stone for
Congressmen in my State to get into
positions of influence? = What is the
position with regard to the Secondary
Board of Education in my State? What
is the situation with regard to your
textbook committee? What arc ‘the
iextbooks that you choose? Is there
not bribery and corruption on that
Ppoint too? These are the points that
we have to see and change.

Then, what is the syllabus? Do we
correlate it with actual life? Our
students are passing out and you say
that if he is a third class student,
throw him into the Ganges. How
many of your children are first class
first? Your children go to England;
they get scholarships and go abroad.
But there are children of the poor who
are not able to get first class; they can
only get third divisions. Where are
they to go? They have no place to go.
There are no polytechnics to which
they can go. They cannot go to insti-
tutes and scientific vidya mandirs, be-
cause the numbers are so restricted
and they have not get the pull. Then,
there are other allied questions
already mentioned by my hon. friend,
Professor Ranga regarding caste and
community pulls. But what are you
going to do with these children for
whose education our peasants and
poor classes are struggling?

Then, still we have class education
in spite of the fact that primary educa-
tion is free. But what is the conditios
of the primary schools in the villages?
Parents who can pay Rs. 24, Rs. 25,
Rs. 30 or more, send their children to
European schools, Clpss education
still goes on. When those children
come up to universities, through St.
Stephen’s College or through Loretta
House, or enter public service exami-
nations, they are the actual ones who
get plus marks because they are smart
and they can speak in English. They
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are the people who are the adminis-
trators, the bureaucrats. TheYefore,
there is frustration.

Some of our children are good
mathematicians and good scientists.
Do they get a chance in life? We
have got engineers who are unemploy-
ed today. They are the factors of
increasing unemployment. But who
deals with thse socioeconomic factors?

Then, rightly Professor Ranga has
pointed out, what about our Vice-
Chancellors? When Vice-Chancellors
and heads ofe educational institutions
were called—I think, it was by the
Home Minister—just before this war
against the students took place in
Delhi, what is it that they said? They
said, “Why do you call us? When we
want our educational demands fulfil-
led, it takes weeks, months and years
for the files to move and even then
nothing happens; what is the use of
your now asking us how to keep the
peace? We are not bothered at all;
we can manage our students. You
please try to fulfil our demands.” This
is what the Vice-Chancellors said,

Then, on top of that, if there is a
good Vice-Chancellor, you want to re-
move him by executive action.
Osmania University is one of the big-
gest examples of that, The Syndicate,
the students, the Academic Council
and, I think, also all the general pub-
lic were in favour of this gentleman.
I do not know who he is but he seems
to be a popular gentleman. Why by
executive action or a law passed
through the Assembly do you want to:
remove him or reduce his tenure of
office?

“ What does the report on the Banaras
Hindu University say? Was there not
politics there? What has been the
fate of many Vice-Chancellors? T
remember, my hon, friend, Shri
Mathur himself, questioned once the
appointment of a Vice-Chancellor, a
rotten, corrupt man—a man whom you
would not leave your daughter with—
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and he became the Vice-Chancellor.
This is the situation.

Shri Hem Barua (Gauhati): This is
a very serious charge,

Shrimati Renu Chakravartty: What
shall we do with the children? First
of all, the demands of education must
be fulfilled. When you can give Rs.
400 crores at one stroke for the def-

ence of our country, you have to give *

more in the way of funds for our
education. Therefore, the question of
teachers, the raising of the standards
of teachers and their salaries must be
one of the first and fundamental things
that we must deal with. For years on
end we go on talking. We have com-
missions and reports and those are all
thrown into the dustbin because we
have no money. We should have
really good, nationalist, scientifically
modern, non-revivalist, non-medieval
outlooked books and curriculum.

17.00 hrs,

Now, I come to this very important
question of the penal attitude this
Government hrings to educational
questions that is, rustication and such
like measures. These must be stop-
ped. In the city of Calcutta, they
have started this rustication business.
In three colleges—I am not going into
the rights and the wrongs of what
actually happened—the best students
are rusticated. Those best boys may
have done certain wrong things. I am
not going into that, Don’t our children
behave in a wrong manner? Do you
throw them out of schools and col-
leges? What would be your position
as parents if you find that your child,
because of something wrong that he
has done, is rusticated? I can under-
stand any other form of punishment.
You are stopping them from being
educated in that college. This ques-
tion of rustication, I say. is an old
imperialist method of denying educa-
tion. This method of rustication must
be stopped. Do they not misbehave
with parents? Do we not know it? Are
we not forgiving them? Do we rusti-
cate them? Do we kill them with
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bullets? We do not do that. There-

fore, in the case of our students, we
cannot allow this. I remember, when
Mr, Stapleton and Mr. Oaten became
notorious people by their autocratic
behaviour, Subhash Chandra Bose
started a hig campaign against them;
at that time it became a rule that
the precincts of the University
campus and the educational institu-
tions are the arena of academic free- "
dom and have to be controlled by the
heads of educational institutions and
that the police, and certainly, the mili-
tary. cannol enter into it without the
express desire of the heads of the edu-
cational institutions.

This autonomy has to be respected
in every case. What happened in
Kanpur? There occurred the death of
a principal shocked by what happen-
ed after the police came into his
institution. That shocked the whole
of India. We cannot understand it.
How was it possible, the police run-
ning amuck and going into the educa~
tional institution and breaking up the
laboratories? This is something
Shocking. Therefore, a very sober
proposal was made on behalf of the
people in the city of Calcutta that let
us have some sort of an inquiry into
the whole affair that was going on in
the Presidency college, let education-
ists be appointed and let us have a
solution of the problem. There was
bureaucratic high-handed element
saying, “No. This will continue.” The
students are adamant on the one hand
and the authorities are adamant on the
other hand. There is a complete
stand-still in education.

I plead that in this situation, the
socio-economic policies of the Govern-
ment are largely responsible—these
are very important factors. You may
have commissions, but with respect, I
say to you that you are not going to
implement what they say. Therefore,
let us not have any more commissions.
Let us really try’ to implement the
demands of the Vice-Chancellors, the
demands of the heads of edutational
institutions, and let us have education
with a national ideal and which fits
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in with the scientific and modern needs
of society and which will not lead to a
large number of educated unemployed
persons.

Lastly, I want that cvery case of
firing should be imquired into and in
cases where there is a complete stand-
still situation, between the authorities
and the students, I would beg that let
the teachers’ and the students’ unions
solve the matter. There is no question
of the executive or the ruling party or
anybody else interfering into the mat-
ter. If the students belong to any
political party, it is for the students’
unions to deal with it.

These points have to be taken note
of. There must not be a police attitude
to a solution of such a gerious matter.
It is a shame what happened in Delhi
and even today for what js happening
in the campus with police and military
surrounding that place. It is not only
a matter of shame for this country but
also it is a matter of ridicule before
the whole world,

Shri P. R. Chakraverti (Dhanbad):
It has been suggested that the prob-
lem of students is a problem of afflu-
ence or a problem of destitution. It
is not so. It is a problem of selm-ex-
presion, the urge to find an outlet for
creative talents. It is from that angle
that one has to discuss this question
and put forward some suggestions. It
is a malady which is corroding the’
body politic and, at the same time,
the frustrated elements also try to
influence and project themselves in
that,

Unfortunately, my friends like Mr.
Bibhuti Mishra have forgotten their
young age. But I am still reminded
of the young age. When I protested
against the Banaras Hindu University
Act, I made a mention here that my
humble self protested against the ad-
ministrative authority of Bengal which
wanted to impose certain unacceptable
conditions. I was the President of
the University Union and had to
oppose it and pay the penalty for the
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same. Today we find that so many
difficulties are developing in this sec-
tor. It is never u question of law and
order; never can it be so because
hundreds and thousands of young
generation, men and women, are com-
ing with the urge to participate in the
country’s welfare and in the country’s
progress and development. If they
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rare dwarfed in any way and if their

feelings are suppressed, then they try
to find an expression in a channel
which is not healthy.

I would make some positi’ve sug-
gestions. It is gooq that the Minister
of Information and Broadcasting is
here; I hope he will convey my obser-
vations to the Education Minister,

The first suggestion is that each
University will have a Director of
Students Welfare, who must be direct-
ly concerned with the problems of
students and the students must know,
“here is one person whom we can
readily approach’. It will have an
Advisory Committee on which some
members of teaching staff would be
there. Students’ Council should be
formed, directly elected by students.
There are elected members in the Uni-
versity Court from the registered
graduates and they must be associated
with the committee. They are the
graduate representatives in the Court.
Having been a member of the Court
for 12 years, I know that they should
also have a part in the determination
of the students’ problems and the
administrative questions. So this
Council will be assoclated with the
Students’ Council. It will be advised
by the Director of Students’ Welfare
ang the representatives of registered
graduates.

17.08 hrs.
[Surt SHAM LAL SARAF in the Chair]

The Parents and Teachers Associa-
tion, which had been a moot question,
has not yet materialised. There must
be a Parents and Teachers Association
and it should meet regularly and give
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a hearing to the students’ representa-
tives and understand what their prob-
lems are. You know better that when
ladies are there, they might give us
very healthy ideas. I would natural-
ly emphasize the role of mother in
this. Mother or sister or sister-in-law
should be included in the Parents and
Teachers Association, so that the boys
and girls will know that their prob-
lems will be tackled from a humane
sense, from a sense of sympathy and
understanding.

Then we should have planning
forums in colleges. Each college must
have a planning forum. They must
know how India is going ahead with
the development policy. Ome Deputy
Minister suggested to me (hat 500
forums are there. I have gone round
the whole country, trevelled through
252 districts and addressed colleges
and universities. The planning forums
are there on paper. They must be
there in fact. There should be regular
planning forums to discuss social and
economic problems. There must be
professors of economics, philosophy,
social science to give them proper
guidance so that they will have a
proper outfet and discuss all these
things.

Shrimati Renu Chakravartty was
suggesting about participation in poli-
tical activities. I must say that I am
prompted to endorse that plea. But
the young Member to my left, Shri
Bibhuti Mishra, was speaking about
what the position was 45 years ago.
T also had to leave college in respons~
to the call of Mahatmaji. But
then we had the discipline that
Mahatma Gandhi inculcated in us.
When he gave us a call to leave our
colleges, he also insisted on the obser-
vance of dight items of discipline.
“You must sign the pledge of satya-
graha. Otherwise, do not come’. This
was what he said. There were 14
English teachers of Dacca College, one
of the premier colleges in India, and I
came out of the same and met
Mahatma Gandhi who was in the City
of Dacca then. He said ‘While you
are coming out to participate in the
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liberation movement, you must be dis-
ciplined. Are you ready to undergo
discipline?” I admitted my readiness
to do so. This factor must be brought
home to the young gencration today.
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It is not that we do not want them
to take part in politics. But, with it,
is also interwined the question of the
obligation to be disciplined and proper
acceptance of that, and a proper
understanding of its significance,

Today what happens? 10 per cent
of the boys will only be the provoking
factors. The other 90 per cent will
be so many good children, like the 385
of us here—Indeed, they are very good
learners. What about the 10 per cent?
There are people who are on the rolls
for years, on the students rolls, so
many years.. I would suggest that this
should be inquired into. It is like
what we did in the Bengal Amateur
Theatres while playing the role of
herolines. These old boys who are
provoking the students, who are mere
disturbing agents, must be weeded
out. They are the unsocial elements.
The Students can never be unsocial
elements. They are just in their im-
pressionable age. The student wants
to look around. He wants to partici-
pate. He wants to acquaint himself
with problems that India has to en-
counter. It is his own problem.

Take the example of PL 480 food.
We consume it but this has to be paid
for by him. So the problem is his.
Should he not know about these
things? This is not a matter concern~
ing gold persons like Professor Sharma
or some others.

My definite proposal is that there
must be a central council. There
should be a Director of Welfare. The
observations of the Council will be
discussed and placed before the Aca-
demic Council. The people there
should discuss these things and should
be asked to take into account the
opinion of the students, The jlatter
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must have avenues of discussion about
all these matters. Why should they
not discuss political matters? What-
ever Acharya Ranga or Acharya
Kripalani or Trof. Barua or others
have to say, the students must have
the opportunity to discuss them and
give expression to their thoughts.
There must be a forum in each col-
lege. I would suggest the planning
forum for this purpose.

Then the teacher-students ratio
must also be worked out properly.
Shrimati Renu Chakravartty was re-
ferring to Calcutta. There were 185
students in one class, Naturally it is
no class but a crowd.

Mr. Chairman: He must conclude
now.
Shri P. R. Chakraverti: Yes, Sir

I am concluding my speech.

It is no class, no knowledgeable lec-
ture. The lecturer is busy with his
private tutions only. There must be
tutorial classes. The teacher must be
given adequate allowance so that he
should not be busy with private
tutions. He must be taking tutorial
classes.

Indeed, the teacher-students ratio
must be properly fixed so that the
student knows that ‘here is an insti-
tution where 1 have all the scope for
useful discourse and expression, where
my talents may be channelised in
healthy direction’. He must not feel
frustrated and the feeling of frustra-
tion should not be allowed to condi-
tion the young mind.

Shri D. C, Sharma (Gurdaspur):
Sir, the story of education in the post
independence period is a sad and
heart breaking and frustrated story.
I do not think that free India has
done justice to education. 1 do not
think that free India has taken edu-
cation seriously and I do not think

that free India has ever given much °

thought to education. We have been
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saying all the time that twenty per
cent of the plan money should g, to
education and that the same thing
should happen at the State level also.
I assure you that whenever any cco-
nomy is to be effected, whenever any
money is to be withdrawn from any
sector of endeavour in this country it
is education that suffers. Therefore,
education in free India has been treat-
ed as the Cindrella with the result
that it had produced unhappy, discon-
tented and frustrateq teachers. There
is no doubt about it that we have had
50 many commissions and committces
and the new shastra that we have had
recently is the shastra produced by
those persons who are absolutely out
of touch with education; retired per-
sons, 'persons who had outgrown their
love of education were put on that
body and we got outsiders also.
Therefore, there is a whole mix up in
that report. We wanted a national sys-
tem of education. I think that what
we are going to get is something that
is neither here nor there, neither fish,
nor flesh nor good red herring. All
the money that has been .spent has
not borne any fruit. Therefore, 1
would like to say that as education
had been neglected, the teachers have
also been neglected. I do not talk of
the teachers of the Central universi-
ties. T talk of the teachers of the State
universities, of the affilliated colleges,
of the teachers of secondary schools
and primary schools, What is the
state of affairs? I tell you that the
plight of the teacher in India is some-
thing which could not be described
and the most unfortunate thing is that
the teacher has not had a fair deal
at the hands of the States or at the
hands of the Centre. Of course we
are now told that something would be
done for them. You know Urdu:__

g ot & A9 wew # e dR
w?”{

One does not know. when these

things will bear fruit.
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Mr, Chairman: Why did you miss
the first part of it”

Shri D. C. Sharma: Therefore, un-
happy and discontented teachers pro-
duce these discontented students and
the students are the victims of that
kind of malaise which has overtaken
our country during recent years. And
that malaise is social, eonomic, psy-
chological—of all kinds, and do you
mean to say that these students live
in a tower or on an island or in a
wooded grove and they do not know
what is happening?” They know what
is happening in this country, and
there is no doubt about it that some-
times they react, and that leads to a
situation which you find in this coun-
try. . Therefore, if you want that these
students should not behave as they
have done,—I do not blame them—I
think there is one philosophy which
guides me in such matters. And that
is, do not blame anybody; do not
condemn anybody. I do not blame or
condemn them, we should know why
they have done so. But I feel that
they are the victims of the circum-
stances which we have created in this
country during the last so many years,
and there is no doubt that they have
somehow reacted very violently to
what has happened.

My hon. friend was saying that they
have no grievance of any kind; they
have nothing to do with what is
happening. Have they no complain
about the academic matters? There
are secondary schools, higher sec-
ondary schools which have no science
teachers, which have no laboratories.
“There are primary schools where there
are no teachers, which have no build-
ings. There are affiliated colleges
where the teachers do not get ‘salary
for so many months. There are State
universities which are thought to be
sub-standard. All this is happening.
I ask one question, how can a sensi-
tive student, responsive student, who
is also a human being, remain un-
touched by these things? People say
political parties take advantage of
them. Why should they not? (Inter-
ruption).

and other dis-
turbances (M.,)

An hon, Member: Well said.
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Shri D, C. Sharma: People say that
some agitators take advantage of them,
Why should they not? They find
material in them, which is a mixture
of idealism and of responsive coopera-
tion. Therefore, there is no doubt that
they find these persons very eligible
for their propaganda,

But one thing is there. What is
happening in the country? India has
become a paradise for agitators, and
nothing happens in this country un-
less somebody embarks on some kind
of agitation. I am very sorry to say
-all this. I belong to the Congress
party, but sometimes the truth has to
be told; an agitational approach has
become our only approach to the solu-
tion of problems. Some college stu-
dents came to me some months ago
and | asked them not to have a de-
monstration, but I advised them to
have a demonstration afterwards. But
what happened was this: the powers
that be also told me that they would
not listen to them, but the moment
they had the demonstration, they
were sent for and were listened to.
Some of their grievances were luoked
into; everything was done. Therefore,
this kind of approach is in the air. I
do not think that any section of so-
ciety, far less the impressionable stu-
dents, can be free from it. What is
the way out of it? The way out of
it is this. You should make your uni-
versities or schools or colleges sacred
places of learning, and you should see
to it that nobody violates the sanctity
in anyway. That is the first thing we
have to do; let them be looked upon
ag temples of learning and not as
something which Inspectors and Minis-
ters and Directors could play with.
That ig the first thing to be Jone.
Teachers should be given a proper
place in life. They should be given
a proper status, proper salaries and
allowances; not a living wage or a
saving wage, but a cultural wage
should be given to the teachers.

Thirdly, as in other countries, we
must have a Dean of students in every
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college and university, so that he can-
look into the grievances of the stu-
dents and do some kind of counselling,
etc.

Above all, students must have some-
thing to live for. When India was
not free, Bertrand Russell wrote,
“Indian students are very happy be-
cause they have something to look
up to; they live for a cause. They
feel the wind of idealism blowing in
the colleges and schools.” Today we
have not given our students some-
thing for which they can live. Noth-
ing can be better than this that they
should become active co-partners in
the enterprise of building a free, pros-
perous and happy India. If you give
them this kind of objective, 1 think
most of the troubles would disappear.
Prof. Mahalanobis has said that the
rich are getting richer and the poor
poorer. When people say that there
are blackmarketeers, hoarddrs, pro-
fiteers and so on and that this country
is suffering from so many social dise-
ases, the students feel lost; they are
bewildered, confused and unhap’F;r.
They do not know what ‘to do. e
students must be given some high
objective, something to live for. Who
can give them this? Not the Congress
alone. But Acharya Ranga, Shrimati
Renu Chakravartty, Mr. Hem Barua
—all these persons should think that
the students are the property of the
nation and they do not belong to this
party or that party. They are our
common heritage, they are the inheri-
tors of a common legacy and we
should all combine to give them the
vision of that India which we want to
build. We should give them the im-
petus and incentive to help us in
building that India.

W T fag o awmfT wgRE,
gt a1t TTEIT W owAT ¥ A
IFAT J1FAT ¥ FRT IAHT EA AR R
A AT ¥ T qAIEE @ IAF =TT FIT
&I AT TGl A g wAT Iy
ant sziwa ¥ gwer fafae g
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et 71 5z @Y Ty 91, A I A WO
w1 & AW 97 97 77 g T
Iaw A F w1 fE 7 I qaw A
sE A ], W o7 T AW H AV
AR FE Y qF FIO0 F EIEE A
shefefan &, g7 &1 symaagan
¥ | gger @ 7g & fF gamk AT ¥,
FIAT &, qresmeAE § Fg1 o arfaw
forerr &1 F1€ g W E ) w9 Aw
frfaem  oudwa =& g, =
oEw A g, w9 as Dfaaa
ey gy gwiT, gEAtREE Y AT
TE T aT aF F1 W T ITH wAII AT
¥ ag wAwT & | qF # OEe iy Sy
TR FL | MT T 198
gy gifn® {wen #igw #73 av o
JaTAt #Y g9 ¥7 7@ € 15 wArmaada
a7 78 § 7g 3w ¥ okt wlwnra w1 5170
T WIF FIT EA ATHIS, MT IF
o § smy | F A w1
AN AtaE JE T 1T A A Es§
siwwTa 213 | Tege foers & o1 gwIdy
afrardt {wen § &9 7 S o7
q7rs WIET &

afwanzs e (et gggata:
weatf? aeq A= sgfaar sEa ¢

St I FY FIIA qE F g,
AN § T FKT /1T AG FIRT , TEAT
T w14 A8 FI97 &, srar-foar & ;i
1 7t wAr &, wemawt F v magt
F 3T F7 A gar & IAF AT TRIG
FH ZT SIX B, TAFT IF FH FIR/SAT §,
W FH g W1, AIES 5 FT A &
AT IGHT A0 FL IS 1 gAY
qEd ¥y qTeht A9 7g & w9 9
st |rfedr qg TgTar A ITar § AW
T & AT T ) EEAl W owq ¥
@ g (agrar wiar 8, a8 a8, uyf
a7, tear w1 it 1 A% AT, g
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=71, fz7 & 7 FAY, SATRT WA @AY |
afET st & wr o@Er Jm@ar g
ST H 7w ¥ i of fama agd w
el @ gud L 0 &Y, 2, g Y, e
qamr At g 1 ag Igt we fafew A
wert fomly W araw g & 1 Wt
oa I ady & fom ® owrE meEw
gt & 1w #Y ot v v AT
fada £ Y qrf gz w7 £ DATHY
ot g€ e 717 7i w1 W) 7€ Haw
Fg T qQFITH & | wfwa gwic agt
[T FY ARSI H Fgd §, AAT Y
Faiar wga ¥, wawizfy aQqEr FE3
2 X gz wa faaar A w7
TEAT & A ATEH T WE g1 §, AER
& 37 feqe 3@ & 1 A9 s ATars
AT WY AT F FX W §g (% &
qurqr Fag & fasen =it § ot 9
¢ Jgt WA zm afew sme w9
ATEE AT AT @Y AT AT FT IAHT ALK
Bt ¥ Fa7 fazr faar sanr | uw g7
ST A F797 F T8 TG § T T
Z 7t 7w Agt Y & 12T qei )
T F Jr g qrA # oA W W
Trav F | agY fAw g, agy Swd &)
waizfe adad | 9= aF qE Ay
qR(AT AT T AF FHY HATFE FT AT
FTHAG T7 qHT §, ANTATE AT F 1 T
AENFT 4FA £ | 9T T 92T AETA G4 AT
#1 ¢ f seerfearg w0 #fan &
Afrra &1 e &1 s, M s
& AT | W T e @ A ogw
T AT 4G A wwAr ) P oy
T F WIT WY WO agi Fmwe
#1 Zt v ot g% Wy qrdd o awy
a9 F1 are &1 9T & 1 gw & A
R T a B A & o AT g g
oY T 7% § 99H ¥ eTET 4 a1 @Y A
fomar 421 9 St § qrav ¥ oHE @

g o

turbances (M.)
TETE qEdE e w9 ¥ AT
T wHW,
N W AgE A wfeer g8,
FERTT AT |
q ¥V UL W, FWY YT WERT |
& wwal g frgw @& fAg AT
gt §, faardt Qi T &
ag FAW T F FTA § | qHTEATHT
waifee & wudr wEr #r foe ®
forar & f form a5 91 7g favarg &Y
§ fr W aw w9 F A7 IgAT
giaw fae sy, favarg T 2 fr 9%
[ & faw wif afan fow oo,
IgF AEATA. T groA fam o,
qE FTEIIeET g v, 3w zfra
fefaftmm & a@Y & "%at £ |

el

, /

9 ® qEEHT FT TF F0 a8 2
f& 9 & oRT AT T TR F@AT
£ gu TEAHe a9 A% "qo A fEr
& qug 9T G T4 & 9@ qwAE A7HL
I 7Y E1 9T 8, A O A IART
SO TR YA 7, IEF e A Aty
T a8 FA9TH #3741 & | ag I f2T
i ¥ THA AT T FIAT AT A
FEEIQSEMT @1 9AT € | a4l 97
FqT ¢ | T@h T T EET & 1 AT
qg fA@ &7 ICFML @A £ AL A AT
IEE ;TG AT FIHA AN § AT G
ST aE 21 & & a4 |’ gasdhrfeanfedy
Fudag §41 71 9T g |

qumfs w3Ea, & 3@ oA &
fomar 78 & f& w7 § Sww A 3
T %€ a1 gHA ¥ §7 AR A=01 q0AAT
g1 7Y s Arg gerienfEr wvEn
adY &1 ITvE e AT ¥ qF qer T
&1 KA N N & AT F 7gi A€
qATE | HE Qg AT AT F faw
w7 fewwr 3 q@t w £ owE A
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[»fr @orrr fara)
feaw i A e v TR R &
YT AT HET FT IeATT F& F AT
AT FGT FHATT § | AH AR AT
3 A AT ¥ A @Ey ¥ fam
qAT 3, wirwT F A T3y F oo @)
AT § 0 qF Favara & fe Sy s g
R A, i I T efwe ana
TAS FAW WY I AT AR AAAT WY AU
N

TI AAT wEAT A AT @AT
W AT F A AT AT qFIAE qg Y
‘WZ AT FIAT | T WY R0 T
ATET I &1 WETT ANy A a9q
B, & 15 Al g owraRy wor v
I FT aren 1 F wr€ A g g
IgAT FTA ATAT |

=T g WY 3G fir qTIA A THo o
T Yo THo GYo wAf ﬁ»‘q g 7 fawrfoy
fafeat & wet fee & 1 wast & aury
& Q"o Yo HIT ¥o THo FVo E FhaT 9T
forad oeq Fv q QX U, fraa wda
S ZYAT oY, B W FeY AT @Y
g @ F A7 Wi frard AR E
BRI ¥ TAT oFo Yo W WA
# faem f& 38§ W& we Ja
AEAFTA M gwar a1 | a7 §
NWIGF@WoRo T E | ¥
forg a7 @ § fr fawrfer fafgai sy
& AT w1 wrd W Ag Far
ar | IaFT 1€ e agr A AT
ag TERH w1 97§ wAAr TRy
1 w9 ®A & fau wqr ar
gfera o #1 @y @y & fav
FIAT ar | Afwq o fgdama Far g
ag wfve 97 Far 91 | wo ¥ oF
Q&0 o g7 77 & i @it 90w AT AW
f& I www foar f& A aow
TR AP M AT T A §
AT AT FT g X AT E | mar &
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oF FReqT aFTAT ATRAT § ) 1924
T gt W =g 700 Y Ao Ay A
TEF ¥ ) vF fag wqA maAvw fag
&Y qg wrafaat & @ T fav AR
T A & wT A w0
IaFt M F, foamraw B, w19 A0,
T w A Faifdr & e wagw
T FE AR A A g ¥ 34F q13
T g1 &, wifwr S O of,
FMITTATL A wq I fgwdfra
97 Wit 3% & zafan 3wy o fefafaq
HIT TG FC AR E 0

% 6 gava T AgAr § | foaw
FAFT F fox ¥ faaprfaadt & . et
JAFAY §, IAF T T qaATET W FCE
form qgo Yo ¥ gk A MY faarfaai
T 9T § I4F THIA AYFQ  HAT
FT fzqr AT | FYE A qeAT LAAT
Ftfac 7@ Z, g3 oAy A & fw
7% Wi A7 ¥ fA0 wTEE aF 1 g
wY WY qi a9 ¥ fqq warAw Ad qY
FHaT § | AW WY FT AT T 19F
TR A | FTAT 61 THHT TET 7Y 91
AfeT saar 2 1wy 2& R wader |
faa¥ qarg at & oF I N fAdg
AT F F 1A Agy A § 1 F wgar
Z A% W% AT AR AISF S
TF AT | WU T8 7 {1 TN G AgeaAt
#¥ |iT T AW AT T AW, MR
AT TH A AT FIT A | HHT IIH
ferwa oY fr 397 fefafas wsaq T,
afy A forg wea ¥ fag g g
¥ 3§ FOT W@ AT Lo ARG
qegedt A AW F FAAT | FAAA
T Y T IIAT AT HIT WAL FET
F WY 9ETT IEMT AT | AT qdT &
g% &r§ frfoae T af g §,
WUIA T aF ¥, A1 ga fafrac
T FET &
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3 MR F @ # s &
AUETEE WT FT AT FAE
fr a5 Wy & § el & 9w AW
foert Faw w7 | fom fodll & s
A Jwet & frenfadi o 97 fa=t &
FAT A1, THo qige T THAA
T@ES FF | qq FT A W &
g gz M 7 fF AN 38 AW
T 1 ag oy & sreres wgat § T
oS § IT AL XY &Y AT guAT AT
fr %t § feaq avx £, foos ==
T fema q@igt & ) W 2w #
Tggll £ wETE g 1 @ Fme
A FTqT # IAF FF AT AA AL
g Fix foen & 1 gefan A= &
for <% % qifwa & foz 5 &0 &
g F7 g fa ow foew w0 w7 %
F7 1

waafa aga
srrRaY |

ot fefa fm . awmfa #giT,
AR A &% T g &1 2 FY
qAT T3 £, 5uT ¥ UF A A Ag q@
&1 NE weAfm A Har wfgw

A1 TETAETT

aamfa AT . A ATE G@iE
TG HAT §, 9§ 9 T R
g z=aEd g, fagan 3997 98y &wg
icoil]

ot fefa faw o w1 fom A
gar anfgy o

ot nefle owa : oA fAaw
f& o& xaT F1 M7 oF FUT FT AT
£

qaafe agan o &R 8RS A
ag WTEC 7@ gt & 1§ wHwy Aadw
T FT AT E

T IFWE W |
2162 (Ai) LSD—11.
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ot aemire el e
#aAY 9T faa1T *@ w@m A D
A 9T fqwiT FTA G | oF AY
faamdt AT & F OO0 AT WA
Faaw gn & AT forat a9g & WA &
Fra 7 gt # fada w1 & 78 wa=
gt frard € g 1 gae faamdf same
Fq FTOO7 AT FY AN A A afew
¥6 aft & a1t ¥ § wg ww feart
¥ g § W7 fomy won TN ang 9w
famfagi & wiens # wg=g £1
afwerfe@ g2wAl o7 geaTai & e §
gl T &

TP AF 9T qEEANE & 1T
%1 geaeg § #7 fafr ©9 &7 g a9
2 f& 9% AW A weaRToO Wit
A & MY A AT WA A a9 AT
9z #1z F7 0F qiaq a4 #1 frelt v |
THo o qre #&T 2¥ # {7 o o qray
F7A F 13 AG IN AT AT AU Afqem
F afa 71% fafvam fan feard i &
& A1 3w wferon @Y gor fag faw
auit 7 fAwaAr § | 17 FTATAT ¥ Tq i,
FH( TERAL ¥ €9 7, MT F9 A7 ot
avg ¥\t a7 fawd A agf
# 1 at fomn % fa@ 1 3w 9zfs
% afvg A &7 M T & q@r fray
F1t 1 Taw AHQ AT HR AR AL
afer &g WOt G997 @Er A,
TIEAEAT &9 § MTE AT T
afz gt fa=aq &1 go qgfa # of-
T4 AFY & O, T AW T qZ I9T
Fra1 afgy ar fr 3-fra sofedi &
1A AT FCETE AT GHREAT AL
qAFTAT F AT WT @Y &, AT AL
T AFA AT W el # TAAT
fawq feafa goqm & gE o

WA TR FT AT E,
AT AW A qEAT q9-Adig e &
e I % . qx-fad a0
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[sfv T o)

Y &1 50,000 F AT AT | GEAT
TH-gdfy FreAT # aafE -l
T AT ARG F] AT 1,75,000
Frwd 1 fedfra d9-aeffa wioraT 7 qrfer
I qF A%AT qZT T 4,00,000 W
4,00,000 ¥ A7 g€ 71T Fdry Sraeir
XA #T gEif 9T @ 5,00,000 ¥
FICEA A1 @Y & 1 AT S0l a9
T-adiy qxar F wiwe 4w 6y
371 g § B e og-fekr a0w-
Mt F wwAT TAY THIT IZAT AT AE,
M wqq -y deen ¥ o | aw
F&qT 47 F7. 8,00,000 F7 9,00,000
T U TF qgF WA | qg O WA
afqey &, fags wia faardi «r fafea
3, miw %1 W fafaa dan. g
o gw & farmfeast s fawa
*q ¥ fomr daqeg F1IW qFET A
*rt 7 ¥y ani fwran afam

FAHT FHAT F1 AU FIW JE
Z fr s WY fanfaal #v A § faesly
IFTT FT A1 WIRAA 3547 &, AV AT
ST fae gEX & FuTy, 9 A aw
T FT N, A T AN IAHT AHE
SaT Ad A &

trandf siREA & 7T ¥ .
=T WIT Sl 0T T 9 AT
€ § : 2l faeely &, Ay mifamz &,
Al soy & A AN qw@ wR
FIAYT ® | wgh 4% Faeelt #Y qear w1
wg g, faedy famafaaea & 39
w1 § EAETA A F) g1 AT &
A AT ATF X7 FAT T ATEW W
taty 5t st asw, & faamm-
TR O w1 &% wAwa  fEar qr
*iw, tafa w7, fosia ag & o0
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taarfaat & foaar qusz taar, 9ga @1
27 faenfagi & fowr for 9, ot fx
31 faaq & fag mofw, e FoE
AT wiv faamfugisr sa wfesg o

we &7 2, A1 oAz fast ¥
78 WEI7 A wfgg qzar AR ¥ W
Y

wET A% Iafeay F7 qIAr w7
arg &, 9 oF gfEw @ gE “dF”
g w@r ur, A1 ag famfuai F e &
TTATT & T . THUAT | e F1
a7 Zz¥ 97 39 faafeat & g7 &
FigaT FY qrE AT @ oA gfem
iy # & wo, Ffea gfaw ¥ xem A
IEAT F qAT A& FOd I
fagriaal &1 & garere § a2 &7
fagr 1+ 38 & arz famfagi ¥ wwaw
@ AT 3w & qfvogEEes
wifamy § A1 gTAH wI, IAH
Y woft wtr w8 faefuEt ) g

7€

At wgiRa aF § 9zA
7wy wad ofdfasy g o gfew &
FAST ATA F AT KT AT 1€ 717
AL FY AT | AW wArT #7
1z & fe dar & A= A= A fgg,
afeq o # o faardf w57 ® &
ax Y faardf aar a8) v, f5q F 440
ERCTR AR KR s e
feedr 3 Wy ot oY | Wy Ay fddy
gfew ¥ agi oF F15 faar f o
Frew 71 gAdr wiaw 9T 48 gf oF
TTH 9T WY A AweE, qr fw FeT
@I ¥ 3w v ), AT g aEa
et wET fagd) & 3F I AN
frdy 1 qfew & z& fadadt maar-wiw &
saaeRr Ay iy gmrg€
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7% te7 9 iz # w1 ig ga)
AT MEATTHT F1 127 17 W, @
R Tl w) w0 fa qan o
% fau g% 7 g s fwar 91 ? W
sdr frm & ftag gw ° @ W
A ww tagdf oww LAl
e, a1 gfom 3 oweEr fedasr &
afwg faar « 39 4 ¥ wEWER
712 faanfaai 7Y & 7Y, 9@ ¥ g
¥ g qiv oAfaAwA # ST 7
TN 5% w1 AT vz oz Ay A
zleegt a1
w7 gfaa gadr faaY g1 e &
o7 q7 93 gIHRIT ARY MT M &
faemfaat &Y awear F1 W@ gaar
, ar aidy ot & q weg A1 WX E,
1 HE, 1947 M FEM qTAT A FZ &
EALBE ARG E I CE b T S £C 1
wAar & fadli # qaEw #TF T ¥
TR TR AT O F a9 97 [A7
R, T FT@ ¥ WA T ST
131, &Y us fzT GAT WA, S XA
ang AT A B EF TT FL RN
guier & mrer gt e A feafa e
T @1 WY § 5 a7 wAar & few
7 Qg qT & qwrq Ly W A
waTy %1 ggfa & sarar favarg s
<A W1 W E
18 FATAL K IEIT 7 1wl 701
af gy orEAr gar faar o e
el 0w w7 5 I
Fgaeg R dar A fEtyqge &
et 2o 1 gwar 17 avew 1 wfav
tezsq w1 41 7 e famndf arT
g o T ¥, A g FE g
qferarite ¥ 3 faenfaai ¥ 3w1-
¥y a1 aa &1 q0 sy fawndi
#) gt | ¥fwq gw faandf ol &
ag g1 A & 5 age A qew w
T |T FT FAC Q9 &Y T OF FIT
faandt & s | g s fanfedi

1888 (SAKA) andotherdis- sI44
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F AAATT X1 JHIUTA JTOAT AFAT 97

Ffgw s@wT F sy fwr v
3a A grew ard far fs afTaes
36 F A [ M ¥ wee fwl wwe
w1 FYE S A §y oadAT ) S
¥ oF famA-gaT afuw #1 &a
FT AW A 2w & Afgamsad
safedt @ sTow w=F W W@
I AT qifemrdee &l # wEmA)
AT A9El 0w qmAr g g,
agife  gra-gfear e, fod d@x,
@ifm w1 arfee sv gEe
% aqr wigton qgi o7 foqa § @
T AET A A AT F WA A
ZWWG 3 T 1 AR ST A qgP AR WY
ool TAT-wAEAT AR XL wAT,
q ag I wegE A1 gfear dz A Wiwd
X A g 1 2, @i gfew gl atg
¥ @l o sfwal o3 fagaer
T o | AfF Qar A F X FAqT &
dfag@-a Afewy T AF [a0N
JFAT ¥ HGAT XY AEAT £ IARAT
g1 g@ gw 1 qafaal & aver
taenfadi qr fAgwr A &3 argen
78 9FTC ) wafedi & frardt andd

Tg @y ¥ qR A A a@ e
oY 2 fx feet afgm &A@ @
{&efy & a7 are #y w871 fir g 9T
§ wa gy afg aracaraEi Ay fx
frr o A gl adhe g E-
TFTE ag & f5 A A9 # T@wn
g faar | fagifeal 3 @ aF o 3
taar €, ag smar famn #1 faqo A
& fwa o gd A NP A ag
wiew qg af, & cRfmar d@ grag
@ 3w & o @t arind A Ak ot
FOETC qgi 9T wfw ¥ usw Ad 7
qriry |

oF T FZ AIFT AHIAARY

RS 3 THAT FT AU AN § T
& AT fewt % g e ¥ faznena
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[ sFTIE I T

2, 9 TF OF FTH 97 47T 907 AL
oy &F qgar 2, w4 fesw o ¥
gfusion framai ¥ o a1er gearasi
T T8 FACAE qEME F AHA F oY
A7 AT § /7 won A @l
21 g9 ¥ IrA93 AT AT AT
% 5 g7 141 ST ¥ AT H G §U
g5 @gi 97 galeEe  AE@T )
ZAIX &AW ¥ gg W w @r 2 fw grfew-
o & ga TOO, W O AT A
FT FTHT, I, UF & Kiw wow
fer wrA #7 a. afew ag @
37 950 & faegA fari Hifq o
TR

a7 faer w1 9gfq 97 fa=ne
gr agt fear & ) wawfa o, Ao 7§
7 ¥¥d Weg #g4 # faw wAr Hfqg
f& wWREG I &1 g WA
AN = A @ g fw fom fwa
cafeg #t fAfaE] # foe &ar g, I
wgioA foz 7 1, 39w gA¥TA
fafreet aar fagr s 39 #1 ofoms
ng & 1% fres @ arai & forear tawer
Y gadt gfa )Y WY & AT gawr oF
A7g a4 wzza 1A faww awmr s 73
WY wEY q@ AfFT ) gIA ®
FAA! AEEAIW ¥gE AT F 7, AfEKA
ATHIT & M7 egrAagw foer  Helr
%3 gu & 1 faw forer walY 97 g farew-
Eicikid

% REAAT qTQ . T TWITF

st wew AT weR o gz S
A1 osw 9F ) faa faw 7z fAgas
Zu 9, 34 fz7 &1 ag dwre gt 7
AAT A1 TF AFRT ®1 1 78 fewrdde
Y Ftq fzar qrar, @1 #9 7 w7 qTAR
qgar F5 avwrca e geafna & fada
faar & 1 A sufer eqrama HdY wa
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T g¥ fawwr &1 FW I41 aF6q &,
a7 36T Ft 7 fawrn AgF aYar Fr aFS
a7 ? o qTmT & 5w A o%
AgeEg favwnr wwwdy 7 ¢

™ T8 AT FI W6 qE TAA A
% o7 a% gw waA 3w 7 Faapiol & fay
fret s At famr fafma a8 #4T,
qq a% gW TH qREAT &1 GEIUTT A
FLAEAT | TqrATa Fogn da YoF @1
faqis ®q & @t Zw0 fF 7 g
A RRATgeE, 7 wfewsa waw, FAN-
frafen s biv 2 faaea g
# 3q% 7 gy, forers s s st &
gu § wife Sfmew foom qemi @
e ad i F mmy g
o fafeea wfeer &, o7 f& goe
faeredi & qga gt faartagi & s
Fr§ fafoam whaen adi & 1

@ & wfafeg v § @@ 3
faanfagi ¥ qra a%a ¥ aga wfawa
Zizmw ¥ @19 ¥ ©: Ay A gfezai
WY & AT T & B WA H oW
fagrdftdi & swa #1 a9 IWW I, A
Wl AETT AW A G AT E )

Tgd IA ¥, oF W9 W 2R
frarrerdt ¥ g2 7, ag fegfq oY f& o
fearg agrari qz AT 4r, aE AT
7 R e Wit & aa o) Ay o)
mt feafa a3 & & 27 a1 &9 |
TBY-gEE W) agedy § AT, dA1 fF
oY TW 7 T g, w9 ATfiran A€
#gq % fear #7 Ao fpard vgana
71 39T 93 § ag grea gfa mrur @i
fager mar &, afea g€ d oy Aar wr
*ATFd &1 F7 WAT, IF A grah ATy
H adi fam @1 &1 gw wawdr § gnv
frarfadi % afeqes ¥ waa dar g
7, A 3T A foredarer w7 frw qv
ey 2
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FU w1 73 ¢ fF W< g FORIT
faadt aweat Y g w7 9TEAT 2,
A ag Y AT A F 39 AHEAT A
AT A 33 | afew 3@ F fow 9y
farar afeaT & qonfeat 1 mrsfaes a
AR S A1 gREITSAY AT AAHT AT
X | TIHTC T AT qT rar
& faa 7 AR @ N g FA ¥ A
oF Arfwta AeET T9T 1

TG A faamdt g &7 awr-

a7 w1 € §, I A famnfeay ¥ .

TN FY 71X F forg Y oy witx et
1 ggr7 foen § o) o fggar &
o AR sl # geat g€ g, e
Arfen MY Mg, & wedt & w1 &
I8 ¥ fAu mqat fasat &1 seara swqa
Laail S

Shri Khadilkar (Khed) The Mover
of the Motion—I listened to him very
patiently—looked at the problem as if
it is an administrative problem. He
started his life as an administrator. As
far as I am concerned, I started my
life as a student....

Shri Harish Chandra Mathur: I be-
came an administrator without becom-
ing a student.

Shri Khadilkar: I have grown with
the students till I attained political
maturity.

Shri Hem Barua: Has he?

Shri Khadilkar: Therefore, when I
look at the problem at the present
juncture, I cannot divorce this prob-
lem from the social milieu. If you
Jook at it from the administrative
angle, how to administer the depart-
ment, what should be done in regard
to appointments, promotions and so on,
you will not be able to Ro to
the root of it; you will have only a

and other dis-
turbances (M.)

symptomntic treatment and sympto-
matic remedy.
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What is the problem today? Wh.n
I look at the Indian scene, I must
confess one thing. I was rcading the
other day Area of Darkness by
Naipaul.

Shri Hem Barua: How is it that he
is reading it after such a long time?

Shri Khadilkar: I was reading it
again. I had read it once long ago.
After a general analysis of the Indian
scene, what a picture of India does he
depict? He is depicting it as an area
of darkness, with no men of vision
and idealism left in this country. At
the end of the picture, the conclusion
is so gloomy that 1 was taken aback,

and I thought I must give some
thought to it.
What is the problem today? T:e

problem of unrest among the students,
that is, the coming generation. Is that
unrest all devilish or is there some
divine element in it? We have to
consider whether the younger genera-
tion that is agitated today is in tur-
moil, is more or less in a devilish
mood or behind it there is some divine
quality, some divine inspiration but
they do not know where they are
going and what they are doing.

Why has this happened? —I must
have a little time to analyse the socio-
economic conditions in which the pre-
sent generation of students is hover-
ing round. .

Mr. Chalrman: He must also re-
member what is the time at his dis-
posal.

Shri Khadilkar: I am trying to ana-
lyse the surrounding darkness. What
is the position? Today in this coun-
try, a process of silent revolution is
taking place. It is non-violent, it is
democratic.
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‘ﬁl“ wmﬂ (éaﬁ):ai# 17.58 hrs,
f
# o qff 7§ The Lok Sabha then adjourned till

Mr. Chalrman: The bell is being Eleven of the Clock on Thursday

rung.
There is 1o qu The House November 24, 1966/Agrahayana 3,

stands adjourned. 1888 (Saka).





